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ATHT I atfergvor, godime corms:
Income Tax Appellate Tribunal, Chandigarh . : 1
T wme, dyes 8-11, G o wednme 160bas L j
Kendriya Sadan, Sector 9-A, Ground Floor, ¢ handigarh- 60005

T " Telephone No. .03 72-.’?740367. 2740369 8 R C
-0 @€ E-mail l‘d—rhandi‘hnnth{g':'u‘!;-n,mr.in

Revised Constitution of Chandigarh Benches from 18.05.2026 to
22.05.2026 (22.05.2026 being Friday)/18.05.2026 3 22.05.2026 (fedis

22.05.2026 I YshaR) Tk ra} ey TS|,

DATE THROUGH BENCH HON’BLE MEMBERS
VIRTUAL HEARING/
COURT ROOM
18.05.2026 to 21.05.2026 COURT NO. 1 B Shri Laliet Kumar, Hon'ble JM
HYBRID MODE and Shri Manoj Kumar Aggarwal, Hon’ble AM
SMC
18.05.2026 to 21.05.2026 } - A Cancelled

A—

Noteﬁ

1. Webex ID for Court
Hearing.

2. M.A’s, Part Heard and Clarification cases will be heard by respective Members of the
Bench as per cause list enclosed. The Virtual ID and password given above.

Assiséant Registrar
e g

No. 1: 2513 936 4523 Password 12345 for Hybrid/Virtual
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| REVISED CAUSE LIST OF B BENCH FOR 18-MAY-2026 (MONDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER -f
AND HON'SLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 For HYBRID/VIRTUAL
HEARING.

{ Srl i[ Appeal Number A‘s,::lt' Assessee Name Remarks
’ _____ ) S - SR e V— i
b Tammany 5
1 canoyone | 195899
- ITA 1094/
| 2 | CHANDL2024 | 2014-15
" TTA 155/ i
CHANDI/2025 | 2022-2023 |
ITA 785/ 4 ,
CHANDI205 | 2022-2023 [A] PANJAB DIGITAL LIBRARY, MOFiaLT 7
1 CHANDY/2g05 | “hecebad | [A] e e e
| 1TA 1424 _ !
| i
5| CHanDI2005 | 201920 [A] SATISH KUMAR :
ITA 1446/ |
CHANDI/2025 l
ITA 1447/ .
CHANDI/2025 gl P
; ITA 1448/
| CHANDI/2025 | | e o
—————— "f-ﬁ——‘:—'—*-—v-_"'——ﬁ—-“r‘ T T e B |
ITA 1449/ | . i ;
:—  CRANDI2025 | 2017-18 | [A] SATISH KUMAR .
| ol - ITA 1450/
i CHAIDI0%5 2018-19_ [A] SATISH KUMAR |
| -
| ITA 1705/
_114._79;i AND/2025 | 2015-16 | [A] M/S VERMA ELECTRIC STORE ey 1y
| IMA1717/
CHANDI/2025 | 2017-18 | [A] SUDHA SIKSHA SABHA |
! ITA 1718/ . » f
| CRANDY2025 | 2018-19 | [A] SUDHA SIKSHA SABHA _ i
| ITA 1719/ 2 '
CHANDI/2025 | 2018-19 |[A] SUDHA SIKSHA SABHA o
‘_‘7_ ——t - ‘____*——_____4______—_4—___‘*
ITA 1720/
it [D] RAGHBIR MOUDGILL |
—_—
ITA 1794/ 3 - |
CHANDY/2025 | 202627 | [A] SaNAWAR MONTESSORT EDUCATIONAL SOCIETY by w’ oy
" ITA 569/ i
: _CHANQUEEL 232_7:287 I_I_‘f SWAMI RAMA GURMAT MISSION e |
g . TTAS7O/ fiew-zu | [A] SWAMI RAMA GURMAT MISSION |
i I CHANDY2026 | Seli VLR . |
E ITA 571/ | /
g 11 2026-27 | [A] DAYANAND MATH
| CHANDI/2026 |
WTA 1/
0| CHANDI/2025 | 201314 | [A] NIRMAL KUMAR |
WAy
|7 cnanoyaes | 201415 sl TR s et T s, S
oy WTA 3/ ¥e
|2 e (201516 | [A] NIRMAL KUMAR
_ Assistant Registra,
PrR T 15-May-202¢
: T o e S 2 M “May -

of |
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REVISED CAUSE LIST OF B BENCH FOR 19-MAY-2026 (TUESDAY) {

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1 |
‘ |
- WEBEX ID'FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL |

i HEARING. M - o
As:?rt. Assessee Name Remarks
e SO S e ol

2009-10 | [A| OSWAL WOOLLEN MILLS LTD,

Sri ) Appeal Number

-ﬂ“‘"ﬁmz@“
| CHANDI1/2025

|
|
!

ITA 1129/ S ]
| CHANDI/20p5 | 2010-11 [[A] OSWAL WOOLLEN MILLS LIMITED r |
: ITA 1130/ ¥ ‘
| > | cHanDi025 | 201415 | [A] OSWAL WOOLLEN MILLS LTD
ITA 1131/
4 , CHANDI/2025 | 2015-16 |[A] OSWAL WOOLLEN MILLS LIMITED
ITA 1237/

CHANDI2025 | 201415 | [D] OSWAL WOOLEN MILLS LTD

ITA 1238/ _
B 5 | [D] OSWAL WOOLEN MILLS LTD
7 | ITA1721/ 2025-26 | [A] PALPUNG MUNISHASAN DHARMCHAKRA SANGH
CHANDI/2025 |
ITA 1722/ _ '
8| crianpiages | 20252 | [A] MANGALAM CHARITABLE TRUST ﬁLk_u_ .
| o | = IHA 1810/ 1 :
7| crmnpy0s | 2025 _zﬁ_h‘;”_”‘fAM”NGiNs_mﬂi_ﬁ_% e d
| o1 - ITA 1811/ B O s
O e ];2025-20 [A] PEME AWAM CHOEGAR GYURME LING SOCIETY ( J
[ | CITA 1812/ i ‘- ‘ :
M CHaND2025 | 202526 | [A] SIDDHARTHAS INTENT SOCIETY |
ITA 198/ ) : ’ j
12 I_CH ANDI/2026 | 2023-2024 | [A] SAHARA EDUCATION SOCIETY | |
ITA 572/ NOT
57 . A SAMTI
| CHANDI/2026 _|appLICALE] [A] SHRI SANATAN DHARM VENKUTH DHAM SEWA S | |
| ITA 573/ , ; '
5 i - A ! : LET |
14 J CHANDI/2026 2026-27 [A] DR. PURAN CHAND MEDICAL CHARITBLE RUST _;
- ITA580/ .
- - HREE BAGLA MUKHI DEVI TRUST
15 CHANDL2026 | 2026°27 | [A] PRACHIN MANDIR MATA
16 | & TTAH76/ 2025-26 | [A] SANDHYA EDUCATIONAL TRUST

CHANDI/2026 -

1

! ' Assistant Registrall
{ i " 5'M3Y'202 |

13-05-2076 115-50 Am
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i" REVISED CAUSE LIST OF B BENCH FOR 20-MAY-2026 (WEDNESDAY) )

BEFORE HON'BLE LALIET KUMAR, JubpICIAL MEMEER ‘
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER |

IN COURT ROOM 1 |

WEBEX ID FOR COURT NO. 1: 2513 93¢ 4523 PASSWORD 12345 FoR HYBRID/VIRTUAL |
< |

fLgdte B — 150 HEARING, ey e L o s

! Sri ‘t Appeal Number As:::‘t. Assessee Name Remarks
Lo o - ¥eéar %—_‘;__‘_ﬁ_,,—i___t_ﬂ —

! 1 ITA 1179/ 2013-14 | D] M/S RANA POLYCOT LTD !
__CHANDI/2018 i ' ;

el o g Fa— POLYCOT LD,

ITA 1267/ ] \h\
CHANDI/2018 | 2015-16 | [D] M/S RANA POLYCOT LTD, |

ITA 404 IR s e

CHANDI/2019 2009-10 | [A] M/S SABER PAPER LIMITED
ITA 552/

> CHANDI 2019

2015-16 |[A] M/S SUPERIOR FOOD GRAINS PVT. LTD.

| ma1sag, 3 . |
| CHANDY/2019 | 2010-11 | [A] M/S RAJAN TRADING PV, (1D, |
ITA 1523/ :
| 7 _j_ CHANDI/2019 | 2011-12 | [A] M/S RAJAN TRADING PVT. 17D, ]
o1 sy [A] LATE SH. SATINDER SINGH THROUGH LEGAL HETR SMT,
8 | 2012-13 :
;__L_C_ﬂf}&@yg@_& SURINDER KAUR
Lol e '
? | CHANDI/2024 | 2012-13 |[A] MR. RAMA GUPTA
B 2014-15 | [A] SHAM SUNDER GUPTA
CHANDI/2025
ITA 82/ s |
CHANDI/2025 | 201920 | [A] SHAM SUNDER GUPTA B
* ITA 135/ :
CHANDI/2025 | 2017-18 | [A] SATBIR SINGH KHATRA - T ,J
ITA 289/ |
i A MASIHUDIN ANSART .
CHANDI2025 | 2017-18 |[A] MASTHU . ]
14, ITA700/ ? | PREM BANSAL REAL ESTATE PVT LTD
_ f_;%gugypl/z'ozs 2013-14 | [A] PR
| TTA1440/ -22 | [A] SATISH KUMAR 4=
| canoyans | 202122 | 1A] ——
5| TTA1123/ -2021 | [A] PAWAN KUMAR BANSAL PROP. KISSAN TRADING CO. SAMANA
16| Chanpijpops | 20202021 | A |
o i |
ITA 1384/ : P BANSAL
17 \ 138 2020-21 | [D] PAWAN KUMAR |
Y71 chanpijaoes | 2 : W

istant Registrar
~15-May-2026

1 S-082074 (1530 v
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REVISED CAUSE LIST OF B BENCH FOR 21-MAY-2026 (THURSDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANO3J KUMAR AGGAR.WAL, ACCOUNTANT MEMBER

| IN COURT ROOM 1

- WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING. |
VRER T A B T . ROy CRgl = Tagtiirse _——
‘l Srl l Appeal Number A\f:g:_t' Assessee Name , Remarks
E ‘4 S e —— - T i TS| N =
T R BT R P —— |
T e .
& jT]DI]/gjt)z 4 | 2018-19 |[A] TARA CHAND AND BROS,
c | Ao
| CHANDY/2025 | 201819 | [A] SUSHIL TIWARI |
B | CHi\ﬁDif%zS 2017-18 | [A] SUSHIL TIWARI
o s el
£:3 0 4%321,?%25 2015-16 ’ [A] RAJINDER SINGH |
+ ..—-.—i.__H e
| ITA 348/ ,‘
6 | cHaNDY2025 | 2017-18 |[A] RaMDIVA
—-g!_—_.‘ﬁ.._‘_.—_.‘j — | — - SR— "
| cmﬁlﬁ%zs 2015-16 | [A] SHRT CHANDER CHINAR BADA AKHARA UDASEEN SOCIETY
8 criﬁpng%zs 2021-22 | [D] SH. SANJAY MAHINDRU.
HAL : IS -
L9 CHjED{?;,§21625 2013-14 | [D] THE SANGRUR CENTRAL CO-OP BANK LIMITED _
| e R AR . = & d —%_]
Y CHANDI2026 | 2013-14 | [A] THE SANGRUR CENTRAL COOP BANK LIMITED |
11 | C;Tﬁézleﬂfﬁ 2026-2027 | [A] RKKR FOUNDATION |
1| DAL | 2025.26 | [A SHRI OM PARKASH BANSAL EDUCATION & SOCIAL WELFARE ]
121 cHanDI/2026 TRUST e g 3
(13| 1 MAuse/ 2025-26 | [A] SHRI OM PARKASH BANSAL EDUCATION & SOCIAL WELFARE :
| | CHANDI/2026 TRUST |
| |
| 14 | craﬁo?%za 2026-27 | [A] SHIV MANAV NIRMAN SANSTHAN |
15 CH%\DSI'?%Z ¢ | 2026-27 |[A] MUMUKSHU MANDAL (REGD) |
16 CH,IATr\JADSI?%ze 2027-28 | [A] SHREE BAJRESHWARI DEVI TEMPLE TRUST |
B I
il ' Assistant Registrag
: i : X" 15-May-202
? 0 & ——

15-05-2026. 05:59 pm

e
o

s
w
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REVISED CAUSE LIsT OF SMC BENCH FOR 18-MAY-2026 (MONDAY) ’

. BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER i

IN COURT ROOM 1

‘ WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL ,

——————

[ Assmt.

iri ]fppeal Number Yiay Assessee Name Remarks J
ITA 132/ !‘
CHANDI/2025 2014-15 [A] HARI OM KHANNA II

J - ITA 472/ 2019-20 [A] THE PANDTEHAR CO-OPERATIVE AGRICULTURAL SERVICES ‘ |

[y

% | CHANDI/2025 SOCIETY LIMITED, PALAMPUR ma
g | S TRERT T AT THE PANDTERAR CO-OPERATIVE AGRICULTURAL SERVICE | ;
L GUANRLE00S | “wenlo SOCIETY LIMITED LR eS|
| 4| 74 | i6.17 | A THE PANDTENAR CO-OPERRTIVE AGRICULTURAL SERVICE |
|| cHANDY/2025 SOCIETY LIMITED, PALAMPUR |

[ & | ITA 1099/ . :
E CHANDI/2025 | 2017-18 |[A] VINAY S/O SH. SILAKRAM

E ITA 1303/ _
| ©_|_cranpy200s i -l R ol
| ITA 1499/ - :
| 7 [A] RAJBIR SINGH
o -
__CHANDI/2025 LAl JAGIIT KAUR |
o | ITA 1636/ [A] SAINT GURMEET RAM RAHIM SINGH INSAN |
{—| CHANDI/2025 £ ; s o
[ . ITA 1657/ 3
| 10 CHANDL’ZOZS [A] VARDHMAN ENTERPRISES ‘
1 | Cj:ﬁéf;%% [A] JARNALL SINGH |
| MTANLY
| CHANDI/202t S SO |
& Iméf‘/g%’;s [A] RACHANA SINGH, CHANDIGARH
| 7__i.;__ —_— __"————.______ﬁ_h___‘__—-——______'_‘; - —4:
ITA 1661/ : |

CHARDL/2025 [A] RAJINDER NEHRA

| 13
| “ITA 1662/ . '

|14 CHANDI/2025 [AY 2013-14| [A] HUKAM CHAND |
| 15

‘!_CHA_NDI@EL oo Bl s e e
ITA 726/ 3 NG LAL KEDIA
16 ( CHANDL2025 | 20122013 | [A] BAJRA

A

Assiéi‘ant Registrar
<= 15-May-2026

e nE sane o

of 4
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' WEBE

| Srl | Appeal Nurnber

| TAt0ay

CHANDI/2025
ITA 1460/

Y

|~ | CHANDI/2025
ITA 1665/
Lg_i‘ﬁtfﬁN_DL/LOE
ITA 1667/
CHANDI/2025
ITA 1672/
CHANDI/2025
ITA 1677/
— i CHANDI/2025
. ITA 1678/
_ CHANDI/2025
ITA 1681/
}ML_QIANDI/;U%

| ITA'1768/ j
9 | o ANDI/2025 2019-%0_ ‘ [A] B N KHALSA EDUCATIOI?AL TRUST

E
4

f

X ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 FOR HYBRID/VIRTUAL !

Assistant Registrar
> -%\1&@%2026;

REVISED cause LIST OF sMc BENCH FOR 19-MAY-2026 (TUESDAY) ,‘

BEFORE HON'BLE LALIET KUMAR, JubpiciaL MEMBER f
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1

P 2t B HEARING. gy R
Assmt,

Assessee Name Remarks

2012-13 | [A] J:\RNAIL SINGH, PEERMUCHAL A
2018-19 | [A] M/S DHULL EARTH MOVERS COMPANY
201920 [A] LOVTINDER KHANNA

2019-20 | [A] ANSHUL BATRA .j
[A] SAI REFINERY |
[A] GURPREET SINGH

[A| PEER PARAS NATH

2020-21 | [A] RAJESH KUMAR |

e = —

|
|

18 NS INAE ne =n
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VISED CAUSE LIST OF SMC BENCH FOR 20-MAY-2026 (WEDNESDAY) |

BEFORE HON'BLE LALIET KUMAR, JupIcIaL MEMBER /
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1

1 :
' WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWO

[ Srl lf Appeal Number
‘1'_[ ITA 1759/
CHANDI/2025

2| S [A] BHUPINDER PAL SINGH
S M B B Sl e
& Awtlifzﬁ/zs [A] SHREE DEOT SIDH ENTERPRISES 1
gyt ki 20022 e ) N S TS e =N SOSTEN
ITA 1816 ‘
* | cumoaees LA] SOURABH MEHAN

Assiﬂ;n%istra;
. T | .l ~-2026

150152074 NS:S0 noe
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BEFORE HON'B
AND HON'BLE MANO)

WEBEX
Srl | Appeal Number

; ey [
CHANDI/2025

tD FOR COURT NO. 1: 2513 936 4523 PASSWORD
— HEARING,

file:///C:/JudiSIS/CHA NDIGARH--CL-202¢ May 18.hun

'REVISED CAUSE LIST OF SMC BENCH FOR 21-MAY-2026 (THURSDAY)

|
LE LALIET KUMAR, JUDICIAL MEMBER !
KUMAR AGGARWAL, ACCOUNTANT MEMBER ’

IN COURT ROOM 1 ;

12345 FOR HYBRID/VIRTUAL |

Assessee Name

Remarks

__ITA 1481/
CHANDI/2025
ITA 1551/
CHANDI/2025

[A} GURSEWAK SINGH

[A] AMRIK SINGH

L [ _l

. | A lsig
CHAND1/2025
T ITA 1845 ]
> |_cranpyos | 201617

ti=

[A] PAWAN KUMAR GARG

Assfi%istra :

5-May-2026

15082004 NK-20 .
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
- A ATFELLATE TRIBUNAL —IANDIGARH
CAUSE LIST OF
STAY APPLICATIONS
AND MISCELLANEOUS APPLICATIONS

FOR 18-MAY-2026 (MONDAY)

Il F R _____“~__“__R_M,_‘ S
STAY APPLICATIONS

; Court Room 1
X ID for C rt No. 1: 251 936 4523 p, d 1234 for Hybrid/vi ual aring.
__!v_gbe or Cou o, 51393 ASSWOr S for Hybri /Virtua Hearing

J} Srl ‘ Appeal Number
;L-——-—-»— D g S

| | !
1| sA | 31 (cHaNDI| 2006 2017-18
1

[A] HALEON INDIA PRIVATE LIMITED (FORMERLY KNOWN AS
GLAXOSMITHKLINE ASIA PRIVATE LIMIT] ED)

[A] HALEON INDIA PRIVATE LIMITED(FORMERLY KNOWN AS
GLAXOSMITHKLINE ASIA PRIVATE LIMITED)

[A] HINDUSTAN UNILEVER LIMITED (AS LEGAL SUCCESSOR OF

M/S GLAXOSMITHKLINE CONSUMER HEALTHCARE LTD.) é =
:

Assis%istrar

15-May-2026

il i
| 32 |CHANDI

e
| 3 | sa (33 ,\CHANDIJ'

— ._‘____;____7‘___.,_——__1.——__

1.8 N& moove &
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
PART HEARD MATTERS,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 19-MAY-2026 (TUESDAY)

BEFORE SHRI LALIET KUMAR, JuDICIAL MEMBER

AND SHRI MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
EARLY HEARING PETITIONS ]
Court Room 1 {

| sl Appeal Number lAi:':rt. Assessea | Bench ‘Remarksf
|
| e !
| 3 _~-([A] BADDI UNIVERSITY OF EMERGING SCIENCES & |
1 ITA | 1097 {CHANDI 2026 12026-27 TECHNOLOGY A

}—_
21|VA] BADDI UNIVERSITY OF EMERGING SCIENCES & .
I 2 1098 |CHANDI| 2026 |2020-21 - Mo A |

,‘ ; -27|LA BADDL UNIVERSITY OF EMERGING SCIENCES &
| 3 | 1ma 1101 !CHANDI 2026 TECHNOLOGY A

|
_— | T L e
f 5 J [A] BADDI UNIVERSITY OF EMERGING SCIENCES & | ‘
‘1 LITf‘ 5102 ‘—CH{-\NDII 202643—2022-2_3 TECHNOLOGY

[A] BADDI UNIVERSITY OF EMERGING SCIENCES &

s [ ‘
i b | ITA [ 1103 ;CHANDI‘ 2026 !2022-23 TECHNOLOGY

e ————

' |
_‘ Bench |Remarks

CLARIFICATION MATTERS

Appeal Number

A | 1703 |CHANDI| 2025 [2018-19] (] TEJINDER PAL SINGH |

— ]

Assistdnt Registrar

May-2026

e SN—

1 8_08MNAL Deanid — o

of 1
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
PART HEARD MATTERS,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 21-MAY-2026 (THURSDAY)

BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
AND SHRI KRINWANT SAHAY, ACCOUNTANT MEMBER

;‘ MISCELLANEOUS APPLICATIONS
| Court Room 1
Webex ID for Court No. 1: 2513 936
T e T B B SRS el RS
| Assmt,

—

- Appeal Number
— —_
L1 [ MA] 124 CHANDI| 2025 [2017-2018[A] BANGA HOSPITALS PRIVATE LIMITED ) N

Assista{é};&gistrar

Q—May-zozs

of 1



